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(d) it so, the nature of the decision 
taken? 

The Minister of Planning (Shri' R, 
R, Bharat): (a) to (d). The question 
of an investment guarantee agreement 
between India and Federal Republic 
of Germany i. under negotiation be-
tween the two Government., The 
particular point relating lo the naturp 
of gaurantees is a matter which i. 
stIlI under discussion 

PIaDDlD&' Commillodon 

r Dr. P. S, Dmhmukh: 
Sbri P. R. Cbakravert1: 

. 101.1' Shrl PrakIlSh Vir Shutr\: 
Shri laflin' 8lnda 8lddIWlU. 
Sbri YlIShpal SlIlda: 
Shrl Krlahnapal Slna"h: 

WIlI the Minister of 1'1aml1D« be 
pleased to state: 

(a) whether euggestion has been 
made to Government that the Planning 
Commission should be reduced in size 
80 as to effect saving in expenditure 
and 

(b) If so, the reaction of Govern-
ment thereto? 

The Minister of PlaDDlD&': (Sbrl B. 
R, Bba&'at) (a) and (b): The Plann-
ing Commission has, from time to 
time, reviewed its staff strength 80 
as to effect the maximum economy 
commensurate with the emclent dis-
charge of the duties assigned to It. 
Presently, the Commission has under 
consideration a proposal to prune and 
streamline the staff as a part "r the 
process of gearing up its working to 
meet the urgent tasks ahead. 

Roaslnr In Third Plan 

[ 
ShrI D, I, Nalk: 
Shri M, L. Dwlvedi: 
8hrlmatl 8avitrl Nlram: 
8hr1 S, C. Samanla: 111brl 80llodh Ba ..... : 
Shrl Ram_war 'l'Iultla: 

0101. AhrI RlmatadDPB: 
Ihlrl Ollkar Lal Berwa: 

I 8hrI P. K, Deo: 

[ 
8hrl Solaold: 
Shri C. M. Kedaria: 
Shrlmali Laxmi Bai: 

Will the Minister of Works ..... 
HOUSlnr be pleased to stale: 

(a) whether it is a fact that a large 
sUm out of the funds provided for 
housing in the Third Five Year Plan 
has remained unspent so fal'; and 

(b) whether is it also, fact that 
amount unspent so tar are diverted 
to other heads 'by the Slates? 

The MInister of Works BIId HCIIISInc 
(ShrI Mebar Chand JI:hanna): (a) 
Yes . 

(b) All the State Governments were 
addressed to giVe the requisite infor-
mation. So far repli"", have been re-
ceived from 9 ot them. Eight have 
denied, any diversion of housing funds 
and only one has admitted a sman 
diversion, 

{:= ~a::~.,.: 
.IOS ShrImati Savttrl Nlpm: 

, Shrl Selaakl: 
8hrl Y ..... pal Slnrh: 
Shrl Narasimha Reddy: 

Will the Minister of Inllatlon and 
Power be pleased to state: 

(a) wheher it i. a fact that rccenIy 
many villages near Delhi were sub-
merged under water and cut-off from 
one another as the staff of irrigation 
Department did not throw open the 
gates at Wazirab'd Barrage even when 
the level at the river water rose to 
668 feet high; 

(b) the extent of damage caused in 
these vil~ due to these floods; and 

(c) the number of villages al!ected 
by this flood and human or animal 
lives lost, it any? 

'11le MInl!Iter of ....... u. lilt Power 
Dr. K. L, Reo): (a) No, Sir. 

(b) and (c). Due to :floods III the 

YamWlB, 535 acres of IIlDd. were inun-
dated In liVe' viii...... Approximate 




